GOVERNMENT OF INDIA
MINISTRY OF TEXTILES
RAJYA SABHA
STARRED QUESTION NO-*247
ANSWERED ON- 18/03/2021

DEVELOPMENT OF RAGHURAJPUR CRAFTS VILLAGE

*247. SHRI BHASKAR RAO NEKKANTI:

Will the Minister of TEXTILES be pleased to state:

(a) whether a grant of 10 crore was approved for the development of Raghurajpur Crafts Village, Puri
district, Odisha in 2015 and out of which %3 crore was released during 2015 and another
3 crore released during 2016;

(b) if so, the details thereof;

(c) whether the balance amount of %4 crore as per the already approved project cost is still to be released
by the Ministry; and

(d) if so, the details thereof and the measures taken for granting administrative approval of additional
works along with the release of funds?

ANSWER

THE MINISTER OF TEXTILES
(SMT. SMRITI ZUBIN IRANI)

(a) to (d): A statement is laid on the Table of the House.
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STATEMENT REFFERED TO IN REPLY TO PARTS (a) TO (d) OF RAJYA SABHA
STARRED QUESTIONS NO. *247 FOR ANSWER ON 18.03.2021

(a) & (b): Government of India sanctioned Craft Village project at Raghurajpur, Puri district in Odisha
in the month of February, 2015 at a total project cost of Rs. 10.00 crore in favour of M/s Odisha
Industrial Infrastructure Development Corporation (IDCO), Bhubaneswar under Infrastructure &
Technology Development Scheme. Fund amounting to Rs. 3.00 crore was released as 1% installment
vide sanction order dated 25.2.2015 and fund amounting to Rs. 3.00 crore was released as

2" installment vide sanction order dated 30.03.2016.

(c) & (d): Yes Sir, as per sanction order funds were to be released in four installments i.e. 30%, 30%,
30% & 10%. Out of which fund amounting to Rs. 6.00 crore was released in two installments and the
balance amount were to be released after the quantitative and qualitative assessment by a joint
committee consisting of Ministry of Textiles and State Government Agency. The inspection has been

concluded recently and the process for release of balance amount as per scheme guidelines is underway.

**k*
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oY YIhR ITd TFRBif ¢ FUTYRT S, H TP Heaq F G-I HAT S F ST 18T
% 1o 1 594 U1 o ifdsi 8 b shided o forg, yaRraie forg siiR Arbfea & forg
fopadY foThot BT e B Tl 2

CASIAVIRE ERENNIE

HHYRT ST, basically I8 BIRIHH SHTY AT fdh $7] infrastructure fhd TR A Yea
XA %\, oifep Development Commissioner Handicraft & IITIT STh AT F 37
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frerar 81

ST IUFHTYIT : FAT S, GAaTe | HIBR R DIl ST, ATTDHT GART A HET T2
RT87?

ST PR RTG TabifT : FHTYRT SiT, NS H tribals P I8 categories P crafts
T 2 &1 H AU A1Egq I HE HA Sl A ST 9T § (6 w1 grsad fad
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T Tl SHTe A1 dTe AT gAdfcd dfaed &A1 aTe, A1 9 AT I 41 ITD)
AGS B o
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SHRI PRASANNA ACHARYA: Sir, the Raghurajpur project, about which this question
has been raised, is a very small project and it was a project of only Rs.10 crore, which
was sanctioned in 2015. Now, it is 2021. The entire money has not yet been released
on the plea of quantitative and qualitative assessment jointly by the Ministry and the
State Government representative. Sir, | would like to know from the hon. Minister,
what was the bottleneck in having a quantitative and qualitative assessment as the
rest amount of the money has not been released and when the quantitative and
qualitative assessment will be made and the rest amount of money will be released?
With your permission, Sir, | would like to inform the hon. Minister that apart from the
handicraft products, Odisha and other States also are famous for their handloom
products, particularly, the weavers of Western Odisha produce the beautiful tie and
dye fabric as you know. There is a very good market in the country. | would like to
know from the hon. Minister as to what are the steps taken for export of such
beautiful handloom products of the weavers so that we can earn more foreign
exchange.

SHRIMATI SMRITI ZUBIN IRANI: Sir, | am glad that the hon. Member has has asked
three questions in one supplementary. | am grateful for his indulgence.
MR. DEPUTY CHAIRMAN': You can give answer to only one.

SHRIMATI SMRITI ZUBIN IRANI: Let me just say this that one can evaluate a project
only when steps of completion that has been assured by the agency are fulfiled and,
hence, that was the biggest challenge. Once grants are given, out of Rs. 10 crores,
Rs. 6 crores already being given, we would wait obviously as vigilance rules apply to
us with regards to how the next tranche of funds go. That is why, Sir, the last report
that we had was that, now, we have over 138 individual toilets completed. Now, we
have sewage systems support given. We have twelve artisans' homes renovation
which has been completed but till such time that every artisan whose house and
working-shed is completely renovated, the entire amount of money we are unable to
give. The next tranche of Rs. 3 crores will be given in the next quarter of the next
financial year, and the last Rs. 1 crore can only be given after the project has been
successfully completed. In so far as the hon. Member seeking an answer with
regards to what do we do in terms of support for weavers, Sir, not only export, as |
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have enunciated before, but even on the GeM platform, our endeavour is that we
bring on board, handicraft and handloom artisans so that if Government of India, for
that matter, State Governments want to procure, they procure directly from artisans
without having a middle person take away a large chunk of the profits. | am happy to
share, through you, with the House that over one-and-a half lakh such artisans now
have been on-boarded, have registered themselves on GeM portal as well.

SHRIMATI AMBIKA SONI: Sir, | am sure the hon. Minister is very conscious and know
fully the importance of Raghurajpur in Odisha. It is not like any other little place. It has
been known for its paintings and the talent the people living over there have. If | recall
correctly, in 2007, this was declared as the centre for rural tourism. | want to ask the
hon. Minister that this Rs. 10 crore Project which she has sanctioned for the Industrial
Infrastructure Development Corporation, only Rs. 6 crores has been given out. |t
somehow gives the impression that this money was sanctioned because somebody
pushed for it because otherwise there is so much groundswell in this particular village
that we should have sanctioned much more. | want to ask the hon. Minister if she is
willing to take up this as a pilot project from her Ministry and make technology
available for marketing because what they are poor at is marketing. Is there any
proposal to increase their potential ?

SHRIMATI SMRITI ZUBIN IRANI: Sir, given that there were 136 artisans in the said
project who were to get the support of the Government of India, hence, Rs. 10 crores
was, as adjudged by even the State agencies, meant to suffice for the project.
However, | would not here respond to the fact that an announcement was made in
2007. Today, | stand in this House with real solid evidence of how much work has
happened with the Rs. 10 crores that have been asked for and then, sanctioned thus.
| must here say that we are blessed to be born in a country which has a vibrant legacy
of craft across the country including handloom. Not only this one particular Project,
in fact, craft tourism and village craft tourism has now been sanctioned for Agra, for
Prayagraj, for Jaipur, for Ahmedabad near Gandhi Ashram, for Mamallapuram and for
Hampi. For handlooms, we have initiated projects in Bodhgaya. We have initiated a
project near Kullu, for Kani cluster on the way to Gulmarg and near Kaziranga Park as
well. Sir, through you, | would like to tell the hon. Member that our endeavour is to
promote and give digital service in terms of promotion of digital commercial activities
for artisans and weavers. | must here highlight my gratitude to Ravi Shankar Prasadii
because with his blessings, we managed to even coordinate with Common Service
Centres which are co-located with handloom and handicraft clusters so that not only
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e-commerce facility, but also any Government facility that is needed by the artisan
under the Common Service Centre is now particularly dedicated to the cause of
artisans as well.

ST. IR JTSTUT 2 AR SURHTITT Sil, H 39D AT J AT {31 SIT 3 3R
BHRAT AT o T TERTSTYR R1ed A1 @t HifT IR uaer # Al ofas, & -1,
STET I BT, SIREISH BT, ST BT B g$ JA- U= Il 8
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Hehd Bl
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A Fﬂ%[ N fo= QQF‘I : X, Development Commissioner, Handloom or Handicrafts
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